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GOVERNMENT OF  MANIPUR

SECRETARIAT: LAW & LEGISLATIVE AFFAIRS DEPARTMENT

N O T I F I C A T I O N

Imphal, February  28, 2023

NUNGSHITOMBI ATHOKPAM,

Commissioner (Law),

Government of Manipur.

1. The Manipur Value Added Tax (Third Amendment) Bill, 2023 (Bill No. 5 of 2023).
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